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Drilling in Tiruchnapalli

116. Shri Nambiar: Will the Minis-
ter of Petroleum and Chemicals be
pleased to state:

(a) whether any progress has been
made in the drilling for oil and lignite
in Tiruchnapalli and adjacent districts
of Madras State; and
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(b) the further steps contemplated
in finding out oil, gas and lignite in
this region?

The Minister of Petrolenm and Che-
micals (Shri Humayun Eabir): (a)
and (b). A structural well is being
drilled near Pattukkotai ip Tanjore
District. It is also proposed to drill a
deep well near Tittacherry village in
Tanjore District, about 5 miles south-
west of Karaikal. Drilling of this
deep well is likely to start during
the next few months.

The object of drilling these wells
is to obtain the sub-surface geologi-
cal inlormation necessary for further
oil exploration in the area. Structural
drilling will be continued in this
area. Also, depending upon the re-
sults obtained from the first deep
well, some more deep wells may have
to be drilled, in this area.

Information in respect of lignite is
the concern of the Ministry of Steel,
Mines and Heavy Engineering.

Traffic Drive in Delhi

117. Shri P. C, Borooah; Will the
Minister of Home Affairs be pleased
to state:

(a) the number of persons prosecut-
ed in the two traffic drives launched
in Delhi in 1963 and in January, 1964;

(b) the total amount of fines re-
covered and the maximum amount of
Ppenalty imposed on any one; and

(¢) how many of those prosecuted
were pedestrians and how many of
them were women and children?

The Minister of State in the Ministry
of Home Affairs (Shri Hajarnavis):
(a) 21,228,

(b) (i) Total amount of fines—
Rs, 3,02,053;
(ii) Maximum fine imposed in
any single case—Rs, 200|-.

(c) (i) Number of pedestrians pro-
secuted—152;

(ii) Number of woman Age-wise or six

rosecy wi cords
(iii) {Iumbcr of Child- e ot 1

are not main-
ren prosecuted ta ned by

J Traffic Police.





